
          ORDER  

Hon'ble Mr. Justice R.D. Khare in addition to his own determination is

assigned the backlog fresh cases from Serial nos.1 to 100 to be taken up on

16.05.2016  of Court no.53 (Hon'ble Mr. Justice Om Prakash-VII).

Hon'ble Mr. Justice Pankaj Naqvi in addition to his own determination

is assigned the backlog fresh cases from Serial nos.101 to 200 to be taken up

on 16.05.2016  of Court no.53 (Hon'ble Mr. Justice Om Prakash-VII).

Hon'ble Mr. Justice Harsh Kumar in addition to his own determination

is assigned the backlog fresh cases from Serial nos.201 onwards to be taken

up on 16.05.2016  of Court no.53 (Hon'ble Mr. Justice Om Prakash-VII).

                                  ACTING CHIEF JUSTICE
            13.05.2016 



       ORDER  

Hon'ble Mr. Justice Vijay Lakshmi in addition to his own determination

is assigned the backlog fresh cases from Serial nos.1 to 70 to be taken up on

16.05.2016  of Court no.54 (Hon'ble Mr. Justice Bachchoo Lal).

Hon'ble Mr. Justice Mohd Tahir in addition to his own determination is

assigned the backlog fresh cases from Serial nos.71 to 140 to be taken up on

16.05.2016  of Court no.54 (Hon'ble Mr. Justice Bachchoo Lal).

Hon'ble  Mr.  Justice  Raghvendra  Kumar in  addition  to  his  own

determination  is  assigned  the  backlog  fresh  cases  from  Serial  nos.141

onwards to be taken up on 16.05.2016  of Court no.54 (Hon'ble Mr. Justice

Bachchoo Lal).

   ACTING CHIEF JUSTICE

            13.05.2016 

                                   


